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GOVERNMENT OF INDIA
MINISTRY OF FINANGE
(DEPARTMENT OF REVENUE)
NEW DELHI: DATED THE 9 TH APRIL, 1986,

NOTISICATION
T (TRZOMESTEY)

No, éég\" (F.No,197/229/82-IT(FiI): In exercise of the powers
conferred by sub-clayse (v) of clause (23C) of Section 10 of
the Income=tax Acty 1961 (43 of 1961), the Central Government
hereby notifies M"Soyuth Arcot Daocosan Corporation, Cuddalorg™
for the purpose of the said section for the period covered by

- the assessment years 1984~85 to 1987-88,

‘ ( RoKs TEWARI
UNDER SECRETARY TO THE GOVERNMENT OF INDIA
To
The Manager, _
Government of India Press, —
Ring Road, Mayapuri Industrial Arca,
Near Rajouri. Garden;, New Delhi,

Copy to =

Ts The Secretary, South Arcot Diocesan Corporation, Sts Many!s
Church Cuddalore~] (Madras),

2. The Commissioner of Income-tax, Tamil Nadu~V, Madras We Te}O
his lottor No,2039A(2)/82/Tw. d2ted 6.1,1986,

S« All Commissioncrs of Income~tax,

4. Directors of Insq(IT}/(R&S)/(P&PR)/{IHV.), New Delhi,

So Diractor of 0&M Seryices (Income-tax), 1st Floor, Aiwan-o-

Ghalib, Mata Supndri Lane, New Delhi {5 copies).
6o All Officors & Sections of I.T.Wing of CoeBDeTe, Neu Delhji,
7« Comptroller & Auditor General of India, New Delhi (20 copiea),
8o Bulletin Sec, of Dto, of Ins.{RS&PR), Now Delhi (5 copies),
8¢ Director of Training, IRS, National Academy of Direct Taxes,
Staff College, Nagpur (5 copies).

10, Ministrny of Lay & Justice (Department of Company Affairs),

New Delhi,

11+ Dte, of Ins,, Printing & Publications, 2nd Floor, Hans Bhawan,

B BeSyZafar Marg, Noy Delhi(5 copiss),
\‘ 124 05D(Legal), 1Uth Floor, Super Bazar Building, New Delhi,

sl

( ATMA RAM.
SECTION OFFICER
I.T«{AI) SECTION

/



